FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

MARSHALL BREEDERS PRIVATE LIMITED OPERATING IN POULTRY FARMING AT NASHIK

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

Interest

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with | Marshall Breeders Private Limited
PAN & CIN/ LLP No. CIN - U01222MH2000PTC124317
PAN — AACCM9933F
2 Address of the registered office C & M House, N D Patel Road, Nashik, Maharashtra,
India — 422001
3. URL of website No website
4. Details of place where majority of fixed | Nashik, Maharashtra
assets are located
5 Installed capacity of main products/ NA
services
6. Quantity and value of main products/ Nil
services sold in last financial year
1. Number of employees/ workmen 0
8. Further details including last available Details/information can be sought by writing an
financial statements (with schedules) of | email to the Interim Resolution
two years, lists of creditors are available | Professional/Resolution Professional at
at URL:a cirp.marshallbreeders@gmail.com
9. Eligibility for resolution applicants under | The eligibility criteria is mentioned in detailed
section 25(2)(h) of the Code is available | Invitation for Expression of Interest to submit
at URL: Resolution Plan(s) (“Invitation™)
10. | Last date for receipt of expression of 29% July, 2024
interest
11. | Date of issue of provisional list of 8™ August, 2024
prospective resolution applicants
12. | Last date for submission of objections to | 13™ August, 2024
provisional list
13. | Date of issue of final list of prospective | 23" August, 2024
resolution applicants
14. | Date of issue of information 28% August, 2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. Last date for submission of resolution 27" September, 2024
plans
16. | Process email id to submit Expression of | cirp.marshallbreeders@gmail.com

Resolution Professional
Registration Number: IBBI/IPA-001/IP-01850/2019-2020/12870
Registered Address: Office No. 40, 1* floor, 9/15. Morarji Velji Building,
Dr. M.B. Kelkar street, Marine Lines (E), Mumbai - 400062

For Marshall Breeders Private Limited
14 July, 2024 - Mumbai
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‘Sambhaji Nagar : Zonal Offics, “Mahabank Bhavan®,
-3, N-1, Town Center, CIDCO, Chhatrapsti Sambhaji Nagar - 431003.
cmmarc_aur@mahabank.co.in

WESTERN RAILWAY FORM G Tele.: (0240)- 6645602 e-mail:
CONSTRUCTION OF BIO-LAS INVITATION FOR EXPRESSION OF INTEREST
Oivisional Rallway Manager (WA). | MARSHALL BREEDERS PRIVATE LIMITED OPERATING
s T o e . . IN POULTRY FARMING AT NASHIK
{Under (1) of raguiobon Ao
td. 11/07/2034. Work and location: Compor 16)
S vy e T Y S ror-senvce of e ke o he atknowr:acrss of bl merioned
Metakurgcal Lot (Componie . {Nama of Limted - da
eemedobecnchilgotiog B I bt im'“”m’”" mm-mumdmnw m-mwmmummamwmdn
Tomiemion: M0G08.2024, 15001 Dte | [ e of the registersd office cnﬁmunmm Al thet plece and parcel of oo el ] | Coeate e rephoendedindrmdyd .mmy’ s md e
. no..
& Sme of epaning: On 08.0.2024 &t 1530 | .| Nashk Msharashira, ndiz - 422001 admeasuring area of 257.25 Sq. m. llmgﬂhwm . oo ot m-u
§ ™ m h-v-un. m in m
T Nashi Maharashra mmwm‘mum ?vh'-:g-mw > lma-lu-unu-mun P
TNA Place : N Authorised Officer, 1 Branch: Badnapur branch Rs. u.n,aulmu- Eighteen
| _'M."“"' mmmmd 1. Mr. Arvind Punjeram Ghanghav (Iomnu’). l. In. Sixty Seven Thousand & Four
B Punjaram Thirty Eight Only) +
| No. 105 / Part, CTS No. 450/85, Nagar @ 9.65% p.. with
No.31561, Eia Nagar, Badnapur, Tah- Badnapu, Dist- Jaina - monihly rest w.e.f. 08.07.2024 + penal
[ mlhn- At - Dongargaon, Tah- Badnapur, Dist- Jalna ges / expen
an be sought by
wriing an emall (o the Intenm Resolution AU SMALL FINANCE BANK LIMITED Naturs & Amt. of Credit Facility Alc No. : Date of Demand Notice:
Professional Resolution Professional at (A Scheduled Commercial Bank) 08/0712024
| mmm, 1) Housing Loan Facility, Rs. 17.50 Lakh. o
i.e. resohuion book and dead stock | [6 [Exghilt for esouton sopkans | The sbghlty Gtara ks menfoned n e Rarr, e hosd, atour 20200 e e - kol
regises | have registorod an FIR No,| | |umdersecton 25024n) o e Gode s | detsed nvaon for Exproseion of i : Description ofthe Property Morigaged : Wortgage of i Ploces and Parcal of Land ogether Wi the
g | . . | Whereas, The undersignad being the Authorized Officer of the AU Small buildings and siructures/ on_Plat No. 106/Part, CTS No.450/65, Nagar
110572024 at Kalwa Police Station, avallatle Sttt bk RaschimPrnt Finance Bank Limited (A Scheduled Commercial Bank) under the Mikat No. 3156 /1, Old Gut No. 175, Ekta Nagar, Badnapur, Tah- Dist- Jaina.
Kawa, Thane dt 10.07.2024. | —‘M—__ Sq. Mis. East-6 Mus
anyone finds it please contact to| |10-[Last date for receip of expression 20 July, 2024 2002 (SAof: No. 105 (Remaining area) (Owner : Mr. Arvind Punjaram
office Gopalrac Patil Shikshan ofwrest (mum(m:}dwmmm(m)mmm | Ghanghev)
Prasarak Mandal, Kahwa, next fo| |1-|0% o Seue of provsoral i f B August, 2024 Sorrower Jay Wihe / wmm»-yvmwlmkdmndomﬂd
Prabhat Samiti, Kaiwa, Thane. prospective resaiuton agplcants Ammmmmwmwmm(m then the Benk of Maharashtra shall beumled!omw above secured sssets under
Please contact the Mob.No,| |'2|-o5 oo for sbmission 5h Auguet, 2034 Section 13(4) of the Act and the applicable Rules entirely at the risks of the concemed Borrowers /
e abjections 1o provision ist Borrower), indrajit Ghuge (:- Borrower), {Loan Account No. :
9820419403, Y =T [ 2ot Aogon, 7008 L9001060720728269) to repay the amount mentioned n the notices beingis| | I 187 ‘: i ol h:‘ft e sonen by ey are prohibited w
prospecive resaluton sppkcants Rs. 25,63,981/- (Rs. Twenty-Five Lac Sixty-Three Thousand Nine Hundred oror whian consent f Bank of of Maharashtrs, Any Contravention of he.5aid provisions wi rendor
. wsue of nformation 280 August, 2024 receiptof the said for punishment and Jor mmhm-mmm-wusaum
NORTH WESTERN RAILWAY memorandurm, evaluabon matnx and The bnvmwerlmunnlo' having failed to repay the amount, notice is| | Borrower's m-rdm is Imhaﬂ 10 provisions of sub-section (8) d-ﬁon 13 of the Adt, in respect of time of time N
request for resalution plans © hereby given to the borruwer/mon;amr and the public in general that| | avallable, to redesm the secured assets. For more details, the
the undersigned has taken possession of the property described herein| | from the undersigned. mmhmmmnmmmewmm
below in exercise of powers conferred on him/her under Sub-section (4) of| | befinal i any 8
77t Seplerber, 2024 (Randhir B. Prasad)
i section 13 of Act read with Ruie 8 of the Security Interest Enforcement| | Dats : 08007/2024 Authorised Officer & Chief Manager - ARC
Rules, 2002 on this the 10th day of July of the year 2024, Place Zone.
The particular and the public in general Is hereby| ™ "
ioned not to deal with the property and any dealings with the qmd Mll m m. L h“.‘
4| oroperty will be subject to the charge of the AU Small Finance Bank Umited| MQI{% i
No.: 04-TRD-JU-ETENDER-24-25 Scheduled Bank) for nt of Rs, 25, - (Rs. P-iETan.PvM o400 075, Cs 8207880608
Nema of Werk: Outsoureing of L Resoton Profossional| ({4 s b ‘“"“.\L( EEEETTRIETSEII .0 v rsssiooeunt ser. Bl Hovesstrooios ot
e e Tt ey . . Registerd Address: Ofice No. 40, s oo, /15, Mora Vel Bulding,| |01 12-APr 10N NOTICE (FOR IMMOVABLE PROPERTY IES)
wmz:mm Dr. 5. Kelkar strest, Marine Lines (E), Mumbai - 400062 mm::u;mmammmmdmmmmmn mun:nnuu-mornﬁucumm(nmcmmmu.m
35107007.22 Tender Mo 05RO For 130f the Whereas the being the suthorized officer of Motial Oswal Home Finance Limited, (Formally known as
ETENDER-24-25 Name of Work: $4th Jly, 2024 - Mumbal PO G Al o iy
Qusourcng of manisnance of PS) Al That Part And Parcel O Residential/Commercial Property Land / Buiding | | Of Secury Inerest Act, 2002 (54 of 2002), -mm“tummms-mmmmmm
e S o e Structure And Fcures roperty Shuated A Plt . 68 North i) Gt S Suoy e e fros
St e e Rl T e T e o
over aving four wmr\cs *
The flowing borrowers havng faed 1o repey the amourt e s o the
preppdilen L ] Foty FEOAGN Wath FLIS NG, 72, Mieie IAOT U0 67, Suwli Mok 0. 08 Port the publcn gners that undersgnad s okan posseseion o e e oo
For detalied infarmation visit ; Adibeiitin i e aub Sackon 4) o sorkion 13 0 0 A eed s Rl B o e Socuy bamnees
: k Eorearnanty uten 3003 o th e o it
Sr I.-Wh.l [ate of Damand| Dats of of the
No.| Name of the Borrowsr/ |  Notice snd roperty
Branch : ARC, Ch. Sambhaji Nagar Zone Zonal Office, “Mahabank Bhavan’, [ | LXSHRO0416-170830661 & | 20-83-2024 for | 10.07-2024 | Mkar No 1765, Gat No. 353/1, Vilage:
-3, N-1, Town Center, CIDCO, Ch, Sambhail Nagar - 431003, LXSHROG41S.170050008. | Ra. 1373081 Kohar K TatRaur, - Oit-Abmodnagar,
Tele.. (0240)- 6645618, 6645624 e-mall: cmmarc_aur@mahabank.co.in n"'.._'m"'" P
2 [ LXARMOOTE-70047310 | 7452034 for | G6-G7-2024 | Wikt No 964 Cat 1o 5072 Al Zine Wast
Santosh Ramdas 2041 Malvi TallDist Ahmednagar
Asha Santosh Zine 1160 Nanarsena

LXAHMO0216-170031843 | 20-03-2024 for | 10-07-2024 | Milkat No 1671, Gat No.167, Mouje-Morwadi,
Dattatray Manjabapu More | Rs. 1773960/ Dist-Ahmédnagar,
& Keshav Manjabapu More Maharashtra 413718

Mdmwn(wmmhmmmdmmbmuw~ Officer of Bank of will be sold on as “As ks [ xamsativ-ironians | ose202¢ for [ 10072034 Ooansgenciul Mkt s - ST~ Vilagy
uuu1-4ummn1unnmyham:ummm.un.fwmw-yorm Sitaram Sakharsm Kasal 370961 Antarwal Khurd Shevgaon
ummmmnwdumtmcm below (¥ any) along with || Saiharaen Ashru Kasel mmmnm
Movable properties, 5 | LXAMMOO416-170025308 | 08-05-2022 for [ 10-07-2024 No/382/2/2, Malganga House At
; - Sale taties Mo~ Chh. o bt Machhindra Loman | Ra. 1675762k imre Yok, R N, Manut g
Branch Name fotal dues for Recavery of which Details of the Secured Assets | e ot & Suwie PP A )
Sr.( Name and address of Borrowers Properties are being sold (Rs.) Put for Auction / Sale & Type of possession EMD Amt. || _eshhindrn Dhohwne
Noj 1 Guarantors e with the Bank & Encumbrances (Value In Lakh) 6 | LXAHMOOA17-180063748 | 2702-2024 for | 10-07-2024 | Gat No, 70 Mikat No. 430 _Al-Joharapur
Fatususion Type I~ Bid Increass | Santosh Manikrao Rs. 407829/ Tal-Shevgaon  Dist - . Near
rio Badadhe & Surekha ZP. School & Hanuman Mandir . 00 414502
1 | Branch: ARB Ch. Sambhali Nagar, Total Dues : Rs. 53.96,210.00 (Rupees | LOT No. 1) Plant and Machinery located at Factory Piot No.920 & | 2 SR S— Mihwasiirs
M. Eighty Three Lakh Ninety Six W &|921 situated at Gut No.84, at Ghosapurl, Tal and Dist Beed, As 7 | LXSHRO0417-160060822 | 22022024 for | 10-07-2024 | Milkat No 516 Gat No 278/1 Al Waghok Tal
Mob No. 9960602766 Ten Onfy) + 1 below : 8) Periite Insulated vertical Cryogenic Thermo | _ Rs- 24.87 mm‘ Rs. 438040/ rer e o
Borrower: Vikas Oxygen Redilfing Plant | Interest with monthly rest w.e.f, 01. 112022 Siphone Tank, b) High Pressure vaporizer, 400 NM3Mw, ¢) | "R, 2.25 Lakh -
Prop. Mr, Sambhaji Dadahari Jogdand. + penal interest and oiher charges /|Reciprocating Pump (RP 36/32), 15 NB SCH-40, S5-304 seam less | —————— 8 | LXSHRO0416-170020822 & | 30-03-2024 for | 10-07-2024 ammam Gram Panchayat Milkat
Guarantor: Mr. Sanjay Maruti Bhole, Mr. | eXpenses pipes, d) 1" long stem biobe valve. e} Elbow 32x32, f) Pressure | Rs- 20.000.00 EXSOMOR L. | N SR 7706, Vilage: Sende Nager, M Rosc.
Laxman Jaysing Jogdand, Mr. Akshay | Physical Possession uage,0-280 bar dial, g) Prssure Guage, connector Wi bock R e s Shargaon,
Bhagwat h) SRV fitling block Le. 2x20 Manifold system for oxygen. Ll
The borower i paricudar and the pubkc i ganerl ar harsty cauioned vl 1 deal wil e ropar and
{Ousats b Sasvishiall ostohost Jogdund) ¥ihha roery W b sbject o ho Grrge of Nl Oowl Fom Fancs Limed oo b o
wuz)um;wmmmumm Rs. 20,00 above and intarest thereon.
and construction/Structure/Factory thereon, Industrial Plot No. | e | The borrower's attention is invited to provisions of sub-section (8) of saction 13 of the Act, in respect of time available, to
mam GutNo. 84, situated at Vilage- Ghosapuri, Tal.- & Dist. Beed | RS- 2.00 Lakh redeam the secured sesets.
Adm. Area 1200 Sq. Fis. (111.52 Sq. Mirs). (Owner: Mr. Sembhall | Rs. 20,000.00
Dadahari Jogdand). Place : Maharashtra Authorized Officer
Date : 14.07.2024 (Motilal Oswal Homa Finance Limited)
2 | Branch: ARB Ch. Sambhaji Nagar, Total Dues : LOT No. 3) All piecss & parcel of land situated residential block
Chief Manager, Mr. Somnath Sasane, Rs. 3,12,68,565.00 (Rupees Three Crore | constructed Final Plot No.183/A, CTS W (South DB Bank Limited PUBLIC NOTICE FOR SALE
Mob No. 9960602768 Tweive Lakh & Sixty Eight Thousand |Part) Radhakisan wadi, Jalgaon . Rs. 378.90 0 Retai Recovery Deparment, Unit No.1, Safal Pride, THROUGH E-AUCTION SALE
Borrower : Mis. Surana Agencles, | Five Hundred Fifty Five Rupees Only) + | South part 202.35 Sg. “‘W s, 38.00 Lakh | CIN-LBS180MH2004G0I 148835 Sion Trombay Road, Deonar, Chembur, Mumbai - 400 008 ST RTTIVIIV VIR T Ta 30 0
. {Prop.) | Unapplled ] Mohsjan) —A e e e o e
Guarantor: Mr. Jayesh Vasudeo | we.l. 23.08.2022+ penal interest and ~ p . 5.00 Lakh The isati Financial As: of Security Act, 2082
Mahajen, Mr. Ganesh Shaligram Chavan, sxpenses " 7 1

e-Auction
2 \ Mmmmmmmmmwmmmuwmum 2002 read
A\l mus.unym(smm)mmm

|Borrower : Mr. Vasudeo Haribhau | Total Dues ‘Brief Description |L Reserve | EMD Mortgagor Loan Contact Person
Mahajan Total Dues Rs. 68,02,734.00 (Rupess ofProperty |No| Dame | Price
Co-Borrower @ Mr. Vasudeo | Sixty Eight Lakh & Two Thousand Seven =
ot B e Aoy L M W (1 T T
by future interest with monthy rest s (Rupees | (Rupees | Deapak More “Re (e-mail)
el ZR0RINER penel inierast and Siddni Homes Thirty Nine | Thres lac LAN: 108617414 |  svinash.adhangale
other charges / sxpenses 18 n0- 15, lakn ty | ninety Six|  1229675100003667, | pius interest @idbi.coin
Physical x nine |Thousend| 1229675100003612. | thereon | sixi Sundorsy
il mousand )| 0332675100011291 e
5 | Branch: ARB, Ch. Sambohafi Nagar, Total Dues : [Panvel 410220 o | ™ | G001z | .00 (M) 8008611877
Chief Manager, Mr. Somnath Sesane, | Total Dues Rs. 1,03,06,036.00 (Rupees (Area - 887 Sqt BUA) sz | e 20 fo-mat)
0b No. 9960802706 One Crore Three Lakh & Six Thousand 0332675100010900. e
Borrower ; Mr. Shrirang Madhukarrao | Thirty Six Rupees Only) + Unapplied future [Flat No 604, & Fioor | 1 | 06-01-2024] Rs Rs. | Smt SwapnaDeepak | Ascn Stvt Vishn Awari
Shrawage Mrs. Suchita Shrirang | Merestwh monihly rest w.s.f. 20.06.2023 [A-1 Wing, Bldg No 1 39,5,000"|3,96,000 More and 2072024, | on (M) 2850883301
gy + penal interest and other charges / [Commende: Hia (Rupees | (Rupees | Shri. Deepak Bhikanrao Rs. (e-mail) vishnu_awari
exponses. s Ty v | T More 359989/ | @icoicon
hy: 16, K. No-1, Karade Ry |ioaty Six LAN: erst St umar g
Total Duss : Rs. 21.73245.0 (Rupees [LOT No. §) Al ploces & parce of land siuted resdental Fint [Panve: 410220 tovtand | oy | 0GS6TS100011282  [Fereon el on () 9031
Twenty One Seventy Three | constructed Flat No. B 2/7, Stiit First Floor, Sector B, Kasaliwal | Ra. 21.71 (Aroa - 857 Sqft BUA) oniy) (e-mai)
W}w hwdmd Fourly Five T-m-n Gut. No. 148 & 149 Situated at Village-Mitmita, Tel. wu. m "3";,“‘,,‘
Rupees Only) + Unapplied Interest | Chin. Sambhajinagar. Adm. Total Ares 51.04 Sq. Mirs. (Owner - Mr. | —————— T AT
with moninly rest W 24.03.2022 * | Gaiath NavnstheTupe) o Rs. 20,000.00 7 [Sae Bl TenderDociret U
penal intersst and other charges / 3 [Dateofinspecion Tussduy, 23072024 ( Tiam tod pm)
7| Lasi Dale of Submission of Bid along wih EMD | 3
Physical Possession 5_|Datoand Time of &-auchion Biodpm extension of 5min)
Total Dues : Rs. 9904788.00 (Rupees | LOTNo. §) 6 [The sale would be on S WEDSKE. ww banceaucionwizard com  Thiough 6-auclion service provider|
Ninety Nine Lakhs Four Thousand ;Mme,-nwamemwwum . MSANTARES SYSTEMS LMITED. and 1081 Bank Deparment, UnitNo.1, Safal
Hundred Eighty Nine Only) + Unapplled | iu,ated at Grampanchayat Mikat No.935, New No.981, Turkabed e B oty e it Bt 400098
Borrower : M/s Rejlaxmi Oil Iindustries | future Interest with monthly rest w.e.l. Kharadi, TelL Gangapur, Dist. Chhatrapsti Sambhajina 7._| The aforesaid property shaii not be sold b np ahove
(Partnership Firm) Partners- Mr. | 11.04.2024 + penal interest and other m“ Sq. Mrs,) (Owner —Mr. Laxmikant B |The ntereste bicders shal submit b BKYC AN card /o END.
Laxmiksnt Krushnarao Sidiambe & Mr. | charges/expenses the bidders shall receve Lser d/mmmmmmwmmw;mnmmma
Rameshwer Krushnarao Symbolic Possession . “ ry et Eackiey land and Sulitng WSANTARES SYSTEMS LIMITED
Guarantor : Mr. Krushnarao Pralhadrao g FEMD | 0! carmy interest,
Scdambe, W Badinah Prakashreo 94 Crompnnchyet NI NGNS, S N8 Turbashct [ Toe preper 3 i i ere s b 70 o 5 |
{Sidtambe, Mr. Pandurang Kisanrao MT‘.WD&WWJM e s
Sidlambe, Mr. Kailas Praihadrac oo oy sucoesshilbiider - ‘I
Sidiambe & Mr. Arun Nanassheb Padar T Document which contains BidTorms ekc. rom any of our ffice,on
LOT No. 7) All piecss & parcel of land skuated residential Pt No 18 | 1. g1 0 workingdays i
with construction at Santajl Co-Op Housing Sodiety Ltd, Gat N0, | ————— 17 | Secured crediors do nol take Tor any Shotal e n the secured sssets or o1
Tal. & Dist. Ch he fimics | _RS. 6.10 Lakh rssions etgorfor the onty estabshed by e
of Municapal J (Adm. 2130 8q. | Rs. 50,000.00 [13] For further dalails pease referto IDBI Bank's website (wwi idbibank in) and www.bankeauclionw.zard.com
Ft.Iand and bullt up area GF 906 Sq. F1. and FF 646 Sq. FL) (Owner ~ 4 The B Dcamens anbecshed ombe Az Oflce:, DB Brk, Rt Raco Dpainert Uk o | S, S0
Mr. Kailas Pralhadrac Sidlambe) Trombay Road Chembur . Mumbai — 400 008 Shi Avinash Advangaie (M) 3892202324 oD i xhangio@y i
smws-mo‘)mnmxmww mwmm
1. The auction sale for all properties wil be Oniine through website b (C 1 |__|(emal)-sbtihek s X
on 01.08.2024 (For Sr. No. 1 104 Le from LOT No. 1 to §) & 23.08.2024 (For Sr. No. 5 Le from LOT No. 6 & 7) from 01: nmnu.nﬂlmm of§ 5 [Forea - — - 8051944363/ 3686 106751
minutes duration each. Last date with EMD is 31.07.2024 & 22.08.2024 respectively up to 64.00 PM. the = '—'m“‘—m—"m—————"
property/ies with prior appaintment at his / her expenses from 22.07.2024 to 22.88.2024 between 12.00 P.M. to 4.00 PM. For prior appointment, please contact to the | _| pontof tme without, reasons.
T7 | Thisis o 15 days (7)o The
2. Fordetalled terms and conditions of the sale, please refer (o the link ;_for_sale” pr Bank's website & on E-blkray Securty merest (Enforcement) Rule, 2002 about noiding of sae by switng bids from e pubic ir general for ihe sale of the
portal ntpe:eblray njssuction-peb). securec asses on above menfoned dale ¢ your dues are noi ciewred i ful. Nobe i nersby gver 10 you 0 pay the s a5
e
Date : 104772024, Authorized Officer,
Place: Chh. Sambhaji Nagar Bank of Chh. Zons S
e .
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